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Export of Cotton by State Coopera­
tive Marketing Federation

942. SHRI VASANT SATHE: Will 
the Minister of COMMERCE be pleas-
ed to state:

(a) whether a proposal to allow 
Maharashtra State Cooperative Mar-
keting Federation to export 38,000 
bales comprising mainly damaged 
second grade cotton of last year** 
stock is under consideration of Gov-
ernment;

(b) if so. at what stage the proposal 
stands; and

(c) the likely time involved in 
clearing the proposal?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): (a) 
Yes, Sir.

(b) and (c)- The detailed particulars 
of the cotton sought to be exported 
have not so far been received from 
the Maharashtra State Cooperative 
Ma)cketi|)g Federation*

Income Tax on Recurring Deposits
943. SHRI B. R SHUKLA; Will the 

Minister of FINANCE be pleased to 
state:

(a) whether 10 year cummulative 
time deposits in Poet Offices are free 
from income lax;

fb) whether recurring deposits for 
the same period in nationalised 
banks are subject to income tax; and

(c) if so, whether Government 
propose to extend exemption to re* 
currlng deposits in nationalised banks 
also?




